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On the South Central Railway, there
were 40 accidents in the current year as
against 45 during last year. Therefore, to
conclude that on the South-Central
Railway, there are a very large number of
accidents and it is heading the statistical
table of accidents would not be very
correct, because the statistics in my
possession state the contrary.
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STATEMENT BY MINISTER

Revision of Tarif for Telecommunication
Services

THE MINISTER OF STEEL AND
MINES WITH ADDITIONAL
CHARGE OF THE MINISTRY OF
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LAW AND JUSTICE (SHRI DINESH
GOSWAMI): Mr. Vice- Chairman, Sir,
on behalf of my colleague Shri K. P.
Unnikrishnan, Minister for Surface
Transport and Communications I rise to
make the following statement: —

2. The Honourbale Members are aware
that Telecom services from a basic
infrastructure and the Government is
committed to its faster development and
providing better accessibility,
connectivity and improvement in the
quality of services., It is also the policy
of the Government to extend the
telecommunciations into the rural sector
so that the remote villages are brought
into the main stream of national life. The
emphasis will be on a balanced
development including rural sector and
efficiency in the services .

3. Telecommunication services are
capital intensive. However, owing to
constraint of resources and priorities of
other competing demands, the telecom
sector has not been able to adequately
fund its expansion programmes. At the
same time, investments in telecom fetch
additional resources, which an, in. turn,
be plough ed back to accelerate
development. Given the right impetus, the
telecom sector could grow into a self-
sufficient service. Also, there are certain
anomalies in the tariffs—which I will pre-
sently mention—which need to be rec-
tified. Keeping these factors in view, I
propose to make the following
modifications in the existing tariff
structure as a measure of rationalisation,-

A. Charges for metered calls

Presently, the charges for metered
calls are as under: —

Upto 275 calls—Free.

276 to 2,000 calls—80 paise per
call.

2001 to 5,000 calls—Re. 1 per call.
Over 5,000 calls—Rs. 1.25 per call.
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The above tariff structure is somewhat
irrational. Those who use the telephones
most have to pay relatively higher tariffs.
The existing tariff structure also results
in more telephones being cornered by a
person just to save on call charges. To
rectify these defects, it is proposed to
make the call charges Re. 1.10 per call,
for calls in excess of 1,000, including
free calls. For calls upto 1000, including
free calls, the existing rate of 80 ps. will
continue.

B. Rates for operator assisted trunk
calls—national and international

Presently, there are two systems of
trunk calls viz.,, Subscriber Direct
Dialong (STD & ISD) Facility and
Operated assisted calls. Operator assisted
calls involve the handling of a call by a
number of operators before it matures.
The trunk lines are also held up for a
longer time than in the case of directly
dialled calls. Hence, the cost to the
Department of an operator assisted trunk
call is much higher than that of a
subscriber dialled call. However, the
tariffs for booked trunk calls are less than
the revenue for STD calls of standard
duration. It is, therefore, proposed to
revise the prescirbed trunk call rates to
levels which broadly correspond to STD
revenue for a call of equal duration. The
details are contained in Statement-I. (See
below).

C. Telephone rentals and free calls

Another anomalous situation now
obtaining is that in several cases the value
of free calls is far in excess of the rentals
payable. This is untenable. The
alternatives are to keep the number of
free calls unchanged and increased the
rentals correspondingly or to reduce the
number of free calls, in which case the
increase in the rentals will not be so
steep. I propose to adopt the latter and
reduce the number of free calls to 150 for
a bio-monthly period and to modify the
rentals so as not to be less than the value
of the free calls. At the same
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[Shri Dinesh Goswami] time, I am
glad to inform the House that for small
exchanges of less than 100 lines each on
measured rate system, the rental is now
proposed to be reduced from Rs. 125 to
100. The concession will largely benefit
the rural sector. A Table showing the
existing and the revised rentals/free calls
is placed at Statement-II. (See below).

D. Telex rentals and calls charges

(i) Rentals

The present system of telex rentals is
not quite satisfactory. The rentals are
related to the distance of the subscriber
from the main telex exchange.
Accordingly, they vary from Rs. 1500 per
annum to about Rs. 20,000 if the distance
exceeds 20 kms. Such wide disparities are
totally unjustified. There have been
several complaints from telex users about
this irrational feature. To rectify this, the
revised tariff structure provides uniform
rate of rental for all telex subscribers lo-
cated within the local area, irrespective of
the distance from the Exchange. The new
rates will be as under;

Telex Exchange capacity Rental

Less than300 Rs. 1500 per annnm.
301 1000 Rs. 2000 per annum,
1001-5000 Rs. 2500 per annnm.
Above 5000 Rs. 3000 per annum.

(ii) Telex Call charges

The present rate of telex call charges is
Re. 1 per unit, which was fixed in 1976
when the telephone call rate was 30
paise. A rate of Rs. 3 would be now
justified. However, in order to encourage
telex usage, a uniform rate of Rs. 2 is
now proposed.

E. Time and zone metering

I propose to introduce the concept of
time and zone metering for local
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calls. A major advantage of this (feature
will be a relief on the telephone
exchanges which are already congested.
The introduction of revised sariff in this
respect would depend on the availability
of necessary equipment and how soon the
same can be provided. My Department is
examining these aspects with a view to
enable introduction of this system as
early as possible.

4. No. some good news I am happy to
announce the following concessions in
telecom tariffs fora variety of

[Users: —

(1) With a view to encourage the use
of telephones in the rural sector, the
call charges will be reduced by 50 per
cent in respect of Long Distance Public
Telephones (LDPTs) located in rural
area. This will be valid for a period of
3 years.

(i1) The reduction in rentals from
Rs. 125 to Rs. 100 of exchanges less
than 100 lines will benefit the rural
sector.

(i) The rate of Rs. 1.10 per
telephone call involves a substantial
concession for those who make more
than 5,000 calls bi-monthly.

(iv) Rationalisation of telex rentals
is another major concession to those
who are located far off from the Telex
exchanges.

(v) In addition, I propose a 25 per
cent concession in the telephone rentals
for the following categories.

(a) Institutional (non-residential)
telephones in  all  recognised
educational institutes like schools,
colleges, Universities etc., and non-
commercial research organisations.

(b) Upto 2 telephones (non-re-
sidential) in recognised institutions
like Homes for the Aged, In firm,
Spastics, Handicapped, Deaf-dumb-
mute persons, Orphanages
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and Voluntary organisations wor-
king for tribal welfare.

(vi) As an encouragement to the Press
and News agencies like PTI, UNI a 50
per cent concession in the rentals for
leased  circuits used for data
transmission/fascimile by News agencies
and newspapers for propagation of news.
This will not extend to circuits hired for
transmission of commercial data to
commer-

Statement-I
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cial institutions like Banks etc., or
video text/news-scan services, etc.

5. 1 do hope that the
Honourable members will appreciate the
measures proposed for rationalisation of
tariffs and the concessions that have now
been proposed. I assure this House that
the Telecom Sector will continue to work
for improvement in the quality of
services and customer satisfaction and
extension of service to the remote corners
of the country.

The existing and revised rates for Operator Assisted Trunk Calls

(a) National
Distance Slab (Kms) Existing Trunk Tariff ~ Proposed Tariff (3
minutes) (3 minutes)

UPto 20....ceeieieieneeieieeeeeeeeee Rs. 2 Rs. 2
S>20-50 e Rs. 4 Rs. 5
>50- 100 Rs. 8 Rs. 15
>100--200 ..o Rs. 16 Rs. 25
> 200-500......cceeieeeneeeee s Rs. 27 Rsl 45
>500-1000.....c.cceriereriieieieeeereeeeee e Rs. 36 Rs. 55

Above 1000 oo Rs. 45 Rs. 75
(b) International **(One Minute)  **(One Minute)

1 (a) Neighbouring SAARC countries (b) Other

Neighbouring Countries
II Countries in Africa, Europe, Gulf, Asia and

III All Countries in American Continents and other

places in Western Hemisphere .

Rs. 20 Rs. 26 Rs.
25 Rs. 30

Rs. 45 Rs. 50
Rs. 55 Rs. 60

**Minimum 3 minutes.
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Statement-II

Statement showing the existing RentallFree
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Calls and as now revised (MR)

Exchange Systems

As now existing
Rentals Free

As now proposed

Calls

Rental Frees
Call
(Bi-monthly)
In No. In No.
Rs. 125 275 Rs. 100 150
100 and above but below 1000 lines Rs. 140 275 (Rs. 150 150)
1000 & above but below 10000 lines Rs. 160 275  (Rs. 200 150)
10000 & above but below 30000 lines . Rs. 200 275  (Rs. 200 150)
30000 & above but below 1 lakh lines . Rs. 250 275 Rs. 250 150
1 lakh & above but below 3 lakh lines . Rs.300 275  (Rs.330 150)
Rs.330 275 (Rs.330 150)

THE VICE-CHAIRMAN (DR. G.
VIJYA MOHAN REDDY): You can
give the salient features.

PROF. CHANDRESH P. THAKUR
(Bihar): Give us the highlights.

SHRI DINESH GOSWAMI: You
want the highlights. One of the
highlights is that there has been a change
in the charges for metered calls. At
present free calls upto 275 are allowed
on a bi-monthly basis and the charges
are:

Upto 275 calls Free

From 276 to 2000 calls 80 paise per cal 1
From 2001 to 5000 calls Re. 1 per call
Above 5000 calls Rs. 1.25 per call

Now the situation is that those who
utilise phones more tend to corner more
telephones in order to bring their calls to
the minimum limit. Therefore, now it has
been revised as:

Upto 1000 call, with free calls 80 paise

upto 150 per call

Above 1000 One slab of
Rs. 1.10 per call.

There has been some revision of trunk
call charges which is given in Annexure |
to the statement, by which we have
brought at par the trunk calls with the
STD calls be cause now the STD calls
cost more.

There has been some corresponding
revision of traiff for international trunk
calls.

So far as rental-free calls are con-
cerned, there were seven slabs earlier.
Now we have brought them down to five
with the minimum slab being reduced
from Rs. 125 to Rs. 109 and the
maximum slab has been kept at the same
rate of Rs. 330. But the slabs have been
rationalised. Now there will be slabs of
100, 150, 200, 250 are 330.

So far as telex rentals are concerned,
there was an irrationality in
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the sense than those who used to utilise telex
had to pay Rs. 1500 per annum upto 5
kilometres and incidental charge was
calculated at Rs. 450 per kilometre beyond
the radius , of 5 kilometre with the result
that some of the subscribers within a radius
of five kilometres had to pay only Rs. 1,500
per annum but those who are located at, say,
20 kilometres, had to pay Rs. 18,300. This,
we felt was not rational and now we have,
more or less, rationalized it in that if the
Telex Exchange capacity is less than 300,
the rental will be Rs. 1,500. Then, 301 to
1,000 it will be Rs. 2,000; 1,001 to 5,000 it
will be Rs. 2,500 and above 5,000 it will be
Rs. 3,000. Therefore, a, person who had to
pay Rs. 18,300 earlier, because of some
irrationality in the structure of telex rental
rates, will have to pay an amount which is
more rational.

So far as telex call charges are
concerned, from Re. 1 per unit the rate
has now been increased to His. 2, and
corresponding increases will be made
taking into consideration the distance
involved.

Now there are some concessions given
in telephone rentals. A concession of 50
per cent is given to long distance public
telephones, particularly to help' the rural
areas. Concessions are given to
recognized educational institutions like
universities, research institutes, colleges
and student's hostels. Concessions are
also given to institutions like Homes for
the Aged, Infirm, Spastics, Handicapped,
Deaf-dumb-mute persons, Orphanages
and voluntary organizations working for
tribal welfare, etc., recognized by the
State Government up to a maximum of
two telephones each.

A concession of 50 per cent is given in
the rentals for leased circuits to news
agencies such as' FIT, UNI, Samachar
Bharati and newspapers for data
transmission/fasoimile for the
propagation of news, etc., as' may be
prescribed from time to time.
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Now, Sir, these are the main features
of this statement which I am making on
behalf of my colleague, Mr.
Unnikrishnan.

SHRI SANTOSH BAGRODIA
(Rajasthan); Mr. Vice-Chairman, Sir, I
will begin with a request to the
honourable Minister that because he does
not belong to this particular Ministry if
he is not able to reply to all the questions
properly, may I expect replies to them
from the Department in due course? Sir, |
am not going into the merits of the
charges being increased because I know
that for capital intensive services like
telecommunications he may have to
increase the charges. I would not
question that for another reason also, that
is, if we are able to get tha| services,
because I am more concerned with the
services. I know that my other friends
will question him about the charges and
so I leave it at that.

At the moment I am on; the services.
On the 14th March in the reply of the
honourable Minister of Communications
to Unstarred Question No. 170, details of
excess billing for the different years have
been mentioned. It statistically proves
that about one per cent of the bills have
been questioned about excess billing. I
am not concerned with this one or two
per cent, but the question is, why should
there be even a single excess bill?
Because, the amount involved may be
much more in totality though the number
of bills may be less. In the same reply the
Minister has mentioned some remedial
measures taken by the Government.
Remedial measure (c) says:

"The facility of detailed billing of
STD/ISD calls) free of cost has been
allowed to subscribers, wherever
existing exchange facilities permit
this."

I would like to inform the honourable
Minister that specially in the city
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of Calcutta, as the honourable Minister!
himself  has agreed, telephone
communication is deteriorating instead of
improving, and this facility
p is not at all available there.
PMTtem No. (d)—I am not going
into the details—simply says:

"Facility of fortnightly meter
reading."

I can say that this meter-reading
fortnightly is not being given even to the
MPs regularly. It comes after two
months, three months, four months, six
months. Then it becomes useless. The
charges are being charged in the Bill, all
right. But the service is not being
rendered.

Then item No. (e), sub-clause (2)
says:

"Prioviision off automatic switch-
over day and night telex."

Probably it is happening because I really
do not know whether it happens or not.
How do you create confidence in the
minds of the subscribers that it really
happens, especially in a place like
Calcutta where the operators or the
telephone staff are least concerned about
what is happening to the communication
system? You dial 199, you dial 197, you
dial 180, 186, you dial emergency calls,
nothing is received, and if they are
received, they are not replied properly.

Sub-clause (4) says:

"Routine testing of subscribers'
meters."

All right. I am not questioning. I am not
doubting the integrity of the telephone
staff. Again how do you convince the
subscribers that it is being checked
regularly? Therefore, I suggest: Like the
electricity meters can you not have
meters at the premises where the
telephones are installed? Ifit is
technically not
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possible, I have a second suggestion: Can
you make it possible for the subscriber to
monitor the meter himself by placing it at a
suitable place at,' the telephone exchange
itself? It is a question of credility, Sir, and -
A T believe the hon. Minister will like ¢ to
ensure that the credibility of this
Department must increase, and then only the
subscribers will be satisfied.

Now, coming to the statement which he
has made today, again it is a question of
service about the telex especially in
Calcutta. In certain cases now it has to
compete with the FAX service which is
very little available so far. But again telex
in Calcutta is hardly operating. There is no
maintenance at all. I wish he , could do
something about it or at least see how we
can ensure that the services are given
regularly and timely.

There is no mention of the FAX
service. Do you have that intention to
introduce the FAX service in a bigger
way in our country?

Thank you, Sir.
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SHRI KAPIL VERMA (Uttar Pradesh):
It is most distressing that a big burden has
been put on telephone subscribers who
are already suffering because of the total
breakdown of services in several parts of
the country. Only yesterday there was a
highly inflationary Budget presented and
prices of diesel, petrol, cigarettes and so
many other things hiked. The other day
the Railway freight and fare were hiked.
Now comes another burden.

The first thing is that the charge per call
has been increased to Rs. 1.10 and the
number of free calls has been reduced. I
have gone through the Statement. It looks
that there is a significant shift in the
policy of the Department. Earlier they
were depending on borrowings for
meeting the deficit. Now they have
decided to tax the subscribers. My point.
is if the services are good, then sub-
scribers may not hesitate to pay a little
more, but the whole difficulty is that the
services are awful and going down every
day.

Now, Iwould seek clarifications from
the hon. Minister, What is the total
extra revenue which the Government
will be getting from  the revised tariff
and what is the total amount from the
internal resources of the Department of
Telecommunications, which he is going to
raise through various proposals which
have been presented today? How much
is the deficit and to what extent will the
present traiff raise ~ will meet the
deficit? How much relief has he given
to the rural areas as my friend opposite
has just now pointed out? Whatever relief
you give in the rural areas is welcome, but
the point is whether the telephone services
are properly functioning there or not. It is
clear the services are not functioning
properly. So, whatever relief an-
nouncements you make remain  on paper
in most of the areas.

Now, the rationale that you have
given for revision, of rates today is
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that you want to undertake an expansion
programme and improve the quality of
the services. These are the two reasons
that you have given. But you have not
outlined the expansion programme. What
is your expansion programme? As far as
improvement in services is concerned,
probably you are zero at the moment. I
have been using telephone for the last 40
years. My friends have talked about
Calcutta and other places, but in the city
of Lucknow, which is the poiti-cal| heart
of India, there is a virtual breakdown of
services. You never get 197 or 198 or
199. You will be interested in knowing
something funny when Mr. Bir Bahadur
Singh became Minister of
Communications, I telephoned 197.
Firstly, I did not get 197. Somehow I got
the Supervisor and asked what was the
telephone number of Mr. Bir Bahadur
Singh. They said "We have an old
directory. We do not know his number
because your Communications Minister
changes every day. We can give you the;
number of Mr. Arjun Singh". This is
exactly what is happening today. I will
not go into details because this is not a
debate but a time only for questions and
clarifications but the main difficulty is
that we get inflated bills. This is the main
source of worry and most of the
subscribers in Lucknow are getting
inflated bills. As a Member of Parliament
in Delhi also I am getting inflated bills
running into thousands of rupees. Not
only in Lucknow people are getting
inflated bills but at many other important
centres. This is our main source of worry.
We are not getting money from
blackmarketeers. We don't get money
from the criminals or anything of that
kind. We depend on our salaries or we
depend on the profession which we have.
As an honest Minister, Mr. Dinesh
Goswami knows how difficult it is to
make both ends meet at a costly place
like Delhi. How can a Member of Par-
liament pay thousands of rupees on the
telephone even though the telephone is
locked? Something is al-
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ways going wrong. When I telephoned
from the Lobby to my place to tell my
servant something, I never got that
number for a long time and when I got
my number, some cross talk was going
on. It is a well-known fact that linesmen
in collusion with their own senior staff,
give a lot of free calls and even Trunk
calls 7o businessmen and they charge for
them form other subscribers. This has not
only been happening in Lucknow but in,
Delhi and so many other places. The first
thing the Minister must do is to check the
inflated calls because even Members of
Parliament, a number of them have told
me, that they are getting very inflated
bills. In Lucknow my telephone which I
have got as a Rajya Sabha member was
out of order for about li months. So many
times I complained but nobody bothered
and somehow I got it transferred to some
other Exchange but the inflated Bills
continued) to come even when the
telephone remained locked. I hope the
Minister would look into it. I would like
to know what measures he is taking to
solve this problem. Then, suddenly under
today's traiff for 1000 calls you fix a
certain rate. I will not go into the details
but this Annexure-I1 you may see. What
is the rationale in fixing this? What is the
rationale behind the rates for trunk calls?
For the manually operated one, you have
brought the charge to the STD level. But
the charts given, the facts and figures
given show a sudden jump and there is no
rationale behind it. Sir, I will not take
more of your time. The Minister has
talked about metering for local calls in
his statement. What are the main features
or advantages it will have for users?

At the end, I would like to know from
the Minister, what measures he is taking
to ensure better services to the
subscribers because he has cited
"improvement of services" as the main
reason for increasing the tariff. In fact,
the services have come down very, very
much both in rural and
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urbun areas, everywhere and all
aver the country. This must be
corrected,

[The Vice-Chairman (Shri Mirza
Irshadbaig) in the Chair.]

The main thing I want to know from
the Minister is what messures he is
taking to improve the services and
to check the. inflated bills, Thank
you.

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Honourable
Members, the time is very short;
please take only one minute for
putting clarifications.
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SHRI SUNIL BASU: RAY(west
Bengal): My reaction to this statement is
this

While the rental for the rechanges
belw 100 lines has been reduced rental
for all the other increased and the free
calls have remaned the same for all the
exchange . now the rationale behind this
schme is not understood so I think the
honourble minister must explain this
also it applies to this long distanve tariff
rates also be cause the rationale behind
the in crease is not clear . one thing that
I want to point out to the honourble
minister is lar my view of the higher
tariffs for all the means of commum
cation whether it is road transport or rail
transport air transport or
telecommunication system which are all
going up I feel that this will cause great
hardhips to the common people
beacuause nowadays it is not only the
supper class people or the top
businessmen or the rich people who use
the telphne system but it is also the
middle class people and the poorer
people who use this communication
system so I thing that more benfits
should be afforded to them

The next point that I want to make is
tis How is the department

[20 MAR. 1990]

by Minister 362

or how is th eGoverment going to
improve the tephone servives? I am
asking this question because most of the
telephone  exhange are generally
inporative. They do not have the
annrorate technical arrangements
suitable for this peiod. The switch for
this period which department making
from one type to calbes to another type
of calbel is also causing great hardhips
to gthe industries to the factory which
manufacture cables so these point of
telecommunication cables, so tese points
are also to be clarified ow the
department is going to expand its
satellite service stystem or the micro
way system for better and speedier
communication is also to be clarified
this also has to be started by the
honorable minister I thing theire is
scope for further arevision in the rates
for te benfit of the common people and 1
request the honorbable minister to do it
that will help the common people
apperedate the bude and also the
endevour the telecommunication system
this is all that I have to submit
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case of electricity tariffs. The rates
axtr.Mgaec for those consumers mwhose
«WMWmption is  high. Here the
honourable Minister wants in fact, he has
brought forward an amendment to give
effect to these changes in the tariffs—that
the people' who use the telephone
frequently must pay, not at the rates
which were fixed earlier, but at the new
rates which are higher. I can give
an example. There is a retired
Government official, say the DPI, a poor
teacher who rose to that position. Does
the Government want that he) should not
have a telephone? Does the Government
want to charge him at the same rate  at
which it charges the businessmen who
otherwise also, in collusion with the
officials of the telephone exchange,
manage to pass oflj the calls to the other
subscribers? Incidentally, I want to
read out one sentence of his statement. |
just cannot appreciate it. He says:

"The existing traiff structure also
results in more -telephone being
cornened..." —1 emphasise the
- word "cornered"—"..iby a person
just to save on call charges."

What is the Government up to? Ifa
person asks for a telephone connection,
he is using the word *cornered'! Are

they treating him-like a criminal or a
blackmarketeer? What is the purpose of
providing telephone services? Because
of the constraint of time I would not like
to dwell further on it. But I'would like
to know from, the honourable Minister
— I appreciate what has been done in
Delhi to provide self-locking system -to
the subscribers—what is the programme
of expansion of this service to, other
metropolitan and other cities. 1
would also like to know—thi*, is a
personal question—what is the state of
progress about the telephone exchange
thafr has been in the mpeline  for
long'Jor Chandigarh?  The people
are suffering badly. The initial, two-
level, exchange there is completely
out of order not because of the fault of
the people managing it but because of
oversaturutlon and it having lived

[20 MAR, 1990]

by Minster 366
its full life. i would like to know
what has been done in this regard.

Finally on the question of propriety
of raising tariffs through an order like
this at this juncture. We had our
Budget yesterday. There used to be a
grouse on the part of our friends whey
they wer, on this side, but now what
the have done *s that to obviate the
inclusion of this increase in the tariffs
in the Budget they have come forward
with it just before the Budget. J would
wish Government does not resort to
this practice again.

SHRI SHIV PRATAP MISHRA
(Uttar Pradesh); 1 congratulate the
Minister as he has given 25 per cent
concession in telephone rental for re-
cognised institutions. He ha, also
given concessions .to jnstitufions lik*
homes. for fn« aged and infirm aw
well as handicapped, deaf, dumV
mute etc.—those who are living in the
recognised institutions. But what
about those who could not manage to
live in the recognised institutions?
Can they not get these concessions?
This is -what I wanted to know: from
the honourable Minister.

DR.. YELAMANCHILI SIVAII

(Andhra Pradesh): Delhi i . being
connected to neighbouring places like
Ghaziabad, Gurgaon, Faridabad and
other places.  But in other places in rural
areas like.Vijayawada, Gunturi and
Tenali, though they are under the same
Urban Development Authority, trunk calls
have to be booked, like from.-Vijayawada
to Guntur, Guntur to Tenali, and so on.
SQ, is there any . proposal under the
consideration. of the Government io see
that within the same urban development
authority, these calls ar, treated as local
calls? . Then the rise in the tariff for,
international callsis only Rs. 5
whereas . the rise for inland calls is .from
Re. 1toRs.30 foreachcall. Then,
for operator-managed STD call it. is said
that operator-managed calls  are costler
to provide for the department andlI
therefore, we are bringing it on a par
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with those of sTD by enhancing the rates.
This anomaly does not stand reason because
in an egalitarian society it is desirable that
ordinary people calling for a hospital or a fire
station or a police station should get a
concession in their calls. Is there any such
proposal under consideration of Government?

SHRI MOTURU HANUMANTHA RAO
(Andhra Pradesh): The honourable Minister
should reconsider the position in regard t free
calls. Already the charges are very high. Even
for shifting from one room to another room
the previous charge was Rs. 50 and now it is
Rs. 150 already. go they are making a good
business out of it. Even though the previous
installation is there for an old phone, if
another phone comes, installation charges are
billed again. This way everything is charged
very high. In this background cutting of the
number of free calls is indeed horrible. From
275 you have brought it down to 150 for two
months. Another aspect I want to bring to the
notice of the Minister is that MPs are given
30,000 calls per year. My first thinking was
that it was too high. But now after one year —
I am a moderate user of phone STD facilities
and other facilities —now a bill for Rs. 3000
extra has come.

SOME HON. MEMBERS: Everybody is
thinking like that

SHRI MOTURU HANUMANTHA RAO;
Perhaps everybody is thinking that MPs have
got enough number allowed free. Others are
making use of it. Some other bills are in-
cluded in our bills. This way it is going on.
Rome fraud is taking place .obviously. I think
it has to he seriouslv considered whether at
least the MPs may be supplied meter-so that
they will have their own method in order to
detect it. These things are to be seriouslv
considered. I give you one instance. I was
not
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here. I left my quarters and went away. On
that day some phonogram charge was put in
my bill. T referred it but no response was
there. This way things are taking place. So I
request the Minister to clarify these issues.
Already the charge is high. I again appeal to
the hon. Minister to re-consider this position
of free calls. It has to be reconsidered
whether this tariff can be charged. It has to be
seriously considered.

SHRI DINESH GOSWAMI: Mr. Vice-
Chairman, Sir, I thank all the Members who
have participated in asking for clarifications
of the statement. Now, most of the clarifica-
tions have gone beyond the statement—and
naturally because Members are agitating over
the functioning of telephone. Hon. Members
will probably appreciate that I am handling
somebody else's baby. (Interruptions) I think
he will be the person to respond to all these
queries that have been made when the proper
occasion comes. But it does not mean that i
am not trying to respond to these points as far
as [ am in a position to respond.

Now, there has been a very strong
complaint regarding excess filling. In the
past also. ..

SHRI PAWAN KUMAR BANSAL
(Punjab): You also must have experienced it.

SHRI DINESH GOSWAMI:  Yes.
Everyone does it. We have tried to meet the
situation to some extent. We find that
according to our statis-ics the excess billing
complaints are 1 per cent, and this goes on in-
creasing because of STD and international
dialing. We are trying to meet this situation
by providing the details of the calls that are
made. Even in Delhi where the Members-
have complained, now a provision exists for
detailed bills. Earlier most of my friend did
not want these detailed hills. Now we have
made it a point. We will give these detailed
bills free of cost. These detailed
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bills will be provided to the hon. Members
free of cost, giving the numbers to which
calls have been made. Obviously hon.
Members will be able to find out whether a
call has been properly billed or not. Now,
this type of detailed bill exists in some places
where the situation has improved. Because of
financial constraints and other constraints
and also constraints of materials, wa have not
been able to extend it to all pacts of the
country. But we are trying to extend these
facilities as far as possible to different areas.

Bills are prepared on two-monthly basis.
But if there is any complaint from any
quarters, not only Members of Parliament but
others, meter readings are analysed and the
report and the result of the analysis is
furnished to consumers.

All attempts have been made to improve
the functioning of the telephone system.
Digital Electronic Exchanges are also being
installed in the rural areas. But I am aware,
because I myself use telephones, there is a lot
of scope for improvement in this directions.
Obviously we are trying to do our best. Still
there is lot of scope for improvement and we
do hope that the situation will improve. 1 can
only assure you that there will be constant
endeavour on our part.

Coming to the question of increased tariff,
I would like to point out that the telecom
rates are being revised after two years. This
has become necessary to compensate, to a
substantial extent, the increased cost of
inputs. One of my learned friends asked me
what will be the increased amount that will
come to the Telephone Department. The in-
creased earnings will be to the tune of 593
crores of rupees. Of course, 18 crores of
rupees will be offset because of the
concessions. Therefore, the anticipated
additional earnings of revenue is exnected to
be 575 crores of rupees. This will be
primarily from the Trunk Calls (Rs. 263
crores'), international calls (Rs. 6
crores)
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and from rationalisation of free calls (about
285 crores of rupees).

My friend asked me what type of policy
we are pursuing that we have now put one
slab of Re. 1.10 above 1000 calls and thereby
given some relief to persons who use the tele-
phones most. This has been done because
today there is a great demand for telephones.
We have used the word 'cornering'. it may be
an unhappy situation that a person,
sometimes not in his own name, keeps 4 to 5
telephones with the result that he distributes
the calls among the 4 or 5 telephones.
Because of the existing rate which is Re. 1/-
up to 5000 calls and Re. 1.25 above 5000
calls, he can save money. I can give you one
instance. For example, in Delhi a subscriber
making 12000 calls will pay Rs. 13.460/-.
But he can save Rs. 2620/- every month if he
has about four telephones. Therefore, we
have decided to rationalise it so that there
may be two slabs and the tendency to have
more telephone by a person who uses it more,
the number being above 5000 calls, is not
there and he is happy with only one
telephone. Thereby others in the waiting list
can get telephones and we can meet their
demands.

Now there have been suggestions that
these 150 free calls should be increased to
250" calls'. Obviously I am not in a position at
the present moment to respond to this request
because we have done it after careful
deliberation. In other cases also we have
made changes. Today a person who uses
S.T.D. is to pay more than the one who uses
the Trunk Call route. On a normal trunk
route, we have to have orje-rators. It takes
time. But one has to pay less. We have
therefore, decided to rationalise it. thereby
people will be in a position to use S.T.D.
more. We have reduced the free calls from 7
to 5. The '7' slab is totally cumbersome and
reducing it to '5' is not going to create any
anomalous situations.
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The cost of inputs has risen substantially
over the years. After all, the Telephone
Department or the Telecom Department is
also compelled to correspondingly raise its
own revenue. Though we would have liked
not to do it, we have no other option to do it
because of the constraint of resources.

Some of the questions were raised
regarding defective meters. Some questions
were raised regarding Calcutta. One of the
questions that was raised was regarding the
rural areas. So far as Calcutta and other things
are concerned, I would like to have notice. We
have taken a number of steps so far as the
rural areas are concerned. Now there is
production of electronic exchanges of various
sizes from 64 lines to 512 lines. These will be
used largely in rural and semi-urban areas.
Now it is true that today even in the rural
areas, people have not got that habit of using
telephones as much as one would have liked
them to. But it is a question of just putting it
across to the people. In the rural areas, people
are increasingly using the television, and I
believe that even in those rural areas where
people did not have the habit of using
telephones, they are beginning to use the
telephones. If we can provide the infra-
structural facilities, then people will use that,
and in fact a greater and greater demand is
coming from there, and we will try to earmark
a percentage of our own resources not only for
providing telephones to the rural areas but
also for improving the services of the rural
areas- On the points made by the hon.
Members regarding the cervices, well, there is
a lot of complaint on this, and I will not be
hesitating for a moment to say that there is a
lot of scope for improment in the services of
telephones. And there will be a constant end-
eavour on our part. And whatever suggestions
the hon. Members have given, while seeking
clarifications these will be taken not of.
and if
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there are some points which I have not
replied to, I will see that the hon. Members
iget the writtten replies to these points,
particularly the efirst hon. Member from
West Bengal who has raised certain queries
and asked for a written reply on the points
raised by him.

Thank you, Sir.

SHRI KAPIL VERMA; About Lucknow
also.

THE VICE-CHAIRMAN (SHRI MIRZA
IRSHADBAIG): Now we will take up further
discussion on the Motion of Thanks on the
President's Address—Dr. Ratnakar Pandey

SHRI DINESH GOSWAMI- How long
will thweHouse be sitting?

THE VICE-CHAIRMAN (SHRI MIRZA

IRSHADBAIG): We will try to complete
this as early as possible.

MOTION (OF THANKS ON PRESI-
DENT'S ADDRESS—Contd.
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